Commercial Court (District Judge Level) Naya Raipur (C.G)
Statement for the Month of J anuary, 2025

S.No. | Nature of Cases (B)El(:l I:::f I;I;Zti\:[);;?;g Distizs;;(gl:;ing Closing Balance]
Civil Suits 31 3 29
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- 30/2022, Union of India Vs, M/s, J K. Agrawal, restored

vide order dated 03.01.2025 and Exec. No. 10/2024, Ms, Tissal Infrastructure Pvt,
Ltd. Vs, M/s, Anil Buildcon (I) Pyt, Ltd, restored vide order dated 06.01.2025 have
been included jn Institution.

Note:- [2. Actual instituted cases are 16 and actual disposed cases are 14, Apart from that,
01 (one) case has been received from Raipur District Court, in pursuance of Endt,
No. 17027/checker,III-4-1/2016 (Commercial Court), Bilaspur, dated 21 December,
2023 and a notification : Govt, Of Chhattisgarh Law ang Legislative Affairs
Department, Mantralaya Mahanadi Bhawan, Nava Raipur, Atal Nagar C.G. 492002,
F.No. 1439/3830/XXI—B/C.G./23, Naya Raipur, 20 Dec 2023,
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SCHEDULE

Format for Statistical data for the month of 01/ 2025
(See Rule 3)

Name of the court

No. of cases pending

No. of new cases instituted

Total cases pending in the

court No. of cases disposed |  Average no. of
S.No. st i i
o @ (on the 1% day of (during the month as per (on the last day of the (during the month as days taken to

(1) month of January column 3) per column 3) decide the case

month as per column 3)
3) @) ) G
(5)
Judge, Commercial Court _
i (District Judge Level) 92 19 97 14 188
Nava Raipur{ C.G.)
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SHEDULE-JT
[See Rule 3(2)]

Form 1

| List of cases e-filed during the month January, 2025

Petitioner

Advocate Date of
E-Mail, 1d Registration

Judge,
Commercia]
Court (District
Judge Leve])
Nava Raipur

(C.G.)
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Form 2

SHEDULE-IT

03 (O?-/zy‘

[See Rule 3(2))
Form 2
List of cases in which e-Payment of Court fees was made during the month January 2025
. iy Date of Date of e-payment
Sr. No. Court District Case No. Petitioner Name Vs, Respondent Name Advocate Registration of Court Fees
) @ 3) ) ®) © N 3
1 Arb. MIC/01/2025 |Dr. Sushma Verma Vs Dr. Veronica Yuel Ms. Aarti Tiwari 02-1-2025 -
South Eastern Coal Filed Limited and others Vs
2 Arb, MIC/02/2025 |M/s. Shivam Coal Catriers Private Limited Shri Vivek Verma 04-01-2025 23-12-2024
. Essal Infrastructure Pvt. Ltd, Vs , san
3 Misc.Judl /1/2025 Mis. Anit Buildcon (1) Pvt. Ld, Shri Ahsan U] Siddiqui 06-01-2025 -
Judge, . M/s. Jagatjit Industries Ltd, Vs . .
4 C((] glmemiil Court Misc.Judl./2/2025 Mis. Reipur Bottling Company Shri Akshay Sail 07-01-2025 -
istrict Judge Raipur C.G, Shii Al ———
5 . . y Kumar Tiwari
5 | Level) Nava Raipur Atb. MIC/03/2025 (M- Shei Ram Sales and Services vs 13-01-2025 09-01-2025
(C.G) Ms. Seirra Infraventures Private Limited
Bulk Trading S.A. Vs Shri Harshmander Rastogi
6 Exee. No. 01/2025 Mahendra Sponge and Power Limited 15-01-2025 28-12-2024
; Shri Harshmander Rastogi
. Bulk Trading $.A. Vs
7 D -01- -12-
Exec. No. 02/2025 Mahendra Sponge and Power Limited 15-01-2025 28-12-2024
Mohammad Irfan Ullah Vs . .
L 8 Arxb. MIC/04/2025 Mohammad Inam Ullal Shri Lokesh Kumar Mishra 20-01-2025
_—
Pankai Sharme
N
Sormercisl Court (Béﬁ@- Judﬁ@ Lava!
Mava Ra%u; Atal Nagar, Distt.-Raip
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Niewa Relpur, Atal Nagsr, Dist ~Raipt

F g

Brahmacharini Vyapaar Pvt, Lid, Vs . a1 01
9 t\rb. MICA5/2025 M. Satyarth Stea] and Power Pvi, Ld, and Ors, Shri Rahul Yaday 22-01-2025 21-01-2025
Chhattisgarh  State Indusiriat Cevelopment
Arb. MIC/06/2025 Corporation Lid, Vs Shei Harshit Sharma 23-01-2025 19-11-2024
M/s. Vishwa Decors and Another
Kusum Smelters Private Limited Vs
C.5.No.1B/2025 |Mss, Atmosafe Filration Private Limited Shri Shikhar Shrivastava 27-01-2025 17-01-2025
Judge, M/s, Precision Engineering Corporation Vs Shri Abhishek Vinod 01 01
12 Commereins éourt Arb. MIC/07/2025 KEC International Liited, Deshmukiy 29-01-2025 17-01-2025
(District Judge Raipur C.G. Amit Kukreja Vs . , . =
13 Level) Nava Raipur Arb, MJC/08/2025 Chhattisgarh Government and Another Shri Shoaib Alvi 31-01-2025 06-01-2025
(C.G) )
. M/s. Star Boutique Vs . . : 1.0 IR
14 Arb. MIC/09/2025 Chhattisgarh Government and Others Shri Shoaib Alvi 31-01-2025 06-01-2025
Vijay Kumar Tejwani Vs . . . 01 1.
15 Arb. MIC/10/2025 Chhattisgarh Government and Others Shri Shoaib Alvi 31-01-2025 06-01-2025
Rajesh Kumar Hablani Vs , , .
) 01 -01-202
16 LArb MIC/1172025 Chhattisgarh Government aq, d Others Shri Shoaib Alvi 31-01-2025 06-01-2025
M/s. Hari Om Plastics Vs . \ .
L” Arb. MIC/12/2025 Chhattisgarh Government and Ofthers Shri Shoaib Alvi 31-01-2025 06-01-2025
Pankaj Sharma
Judge




SHEDULE-II

[See Rule 3(2)]
Form 3
List of cases in which Electromc Service ervice of P_rocess has taken place during the month January, 2025
St Petitioner Name Vs, Date of Date of Electronic
No. Court District ’ Case No. Respondent Name Registration | Service of Progess
() 2 10) D
Judge,
Commercial
i Court (District Raipur C.G. Nil Nil
Judge Level)
Nava Raipur
(€.G)

Judg@ i
Conmmsreisl Court urt (Dist, Jucle Lave!
Mavg Ra%r Mai Naqar D#sﬁ ~Rain!
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Form 4

SHEDULE-II
[See Rule 3(2)]
Form 4 .
List of total no. of cases randomly allocatec during the month January 2025
S S o T Case Court (No. of |
NZ’ Court District Court Name Court No. Case Type cases randomly
' _ N allocated .
(1) 2) &) (4) ) (6) () )
Commer:il;?%e;urt Commercial
1 . Raipur C.G. | Court (District - NIL -
(District Judge Level) Judge Leve]
Nava Raipur C.G) udge Level)

Page |




[ S

iy Date of case
Sr. istrict Petitioner Name Vs,
No. Court Distric Respondent Name Manag(?ment
Hearing
() @) G . . ®
Judge,
Commercial
1 Court (District | Raipur C.G. - )
Judge Level) Nava
Raipur (C.G.)

Judge

Cotmaereial Qourt (Diatt, Judge Lave|
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Form 6

Contested commercial cases disposed during the month January, 2025

Whether T
Uﬁz‘;ﬁ:: 1 Nutrber of |
. andpre- [ Date of Tare °f Dateof | 94 for
s e Petitioner Name Vs, Respondent Date of . ate o o] Isposal . execution N
Mo, Court Distiict Case No. Name Advocate Registration Insm‘mfon Decision Disposat {Contested/ éxccution of decree Act Sectio
. Mediation Settled of deerce fro
did not take ) m fi‘fte
place of devision
(Yes/No)
0 @ 3 @) &3] ’ ) 1G] ® &)] (10) (i (12) (13) (19
ufs 204, Art
Arb.MIC Dr. Sushma Verma Vs P
202 - 01- 01 - -
1 122025 Dr. Veronica Yuel Ms. Aarli Tiwari 02012025 02-01-2025 | 02-p1 2025 | Uncontested & Con.
Act 1996
ABMIC  IMis. NA Constructions @dv) Shri Sumit u/s % Arbi &
2 5172024 Vs Union of India Shekhar Pandey | 23-08-2024 - 03012025 | 03-01-2025 | Contested ) " | Con. Act19p
ct,
. Essal Infrastructure Pyt Lid, ,
3 Misedudl |5 e anil Buildoon (D Pye, | Shridbsanur| oo - 06-01-2025 | 06-01-2025 | Uncomtesteq | . - Order 9 CPC
172025 Led Siddiqui
M/s, MAK Engineering A .
a _ e 34/2024 (Industries Lid. Vs South Bat | SPriRishabh [ - 10012025 | 10-01-2025 | Uncotested | - - |us36Abig
Judge, Commercial ) Central Railway Garg Con. Act, 1996
Court Raipw
District Judge Iaeéel) CG. Rajdey Stels and Alloys Pt [ Akanksha
s | NavaRaipur (C.G) C.5. B/4/2024 |Ltd. Vs Bawa Appliances Pvt, o 05-02-2024 - 15012025 | 15-01-2025 Uncontested - - ufs 26 CpC
Led Tiwari Singh
Misc.Judi, Manoj Kumar Agrawal Vg Shri Rishabh
6 672024 Jayant Jain Sh 10-09-2024 - 16-01-2025 | 16.01 2025 Contested - - Order 9 CpC
. Shri Abhishek
ArbMIC M5, Rakesh Kumar Jain Vs . u/s 34, Arhi. &
7 2812023 Union of India Vinod Deshmukh 02-056-2023 - 17-01-2025 17-01-2025 Contested - - Con. Act,19%
Miscjudt  (P/S Jagatjit Industries Lid, Vs
g ZISZOZU 3 T M. Raipur Bottling Shri Akshay Sail 07-01-2025 - 17-01.2025 17-01-2025 Contested - - u/s 151 CpC
Company
kaj Shary
Judas
Gommerale] Gourt (wmmﬁg@ Lovet’
a.;awa Resipyr, Atal Mapes, Distt-Raipe,
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Whether
Urgent Relief]

Number of
‘:isds;:fft Nature of Dateof | 9asfor ’
S . Petitioner Narne Vs, Respondent Date of L Datc of Date of Disposal . exectition .
N; Court District Case No. Name Advocate Registration Instxfutfon Decision Disposal (Contested | SXectlion of decree Act Sedti
. Medintion of decree
X Settled) from date
did not take i
place of decision
(Yes/No)
0 @ o] @ | ® (©) o_ | ® | o (10) () 12 |y (14)
M/s N.C Nahar and 1 another
Vs Chhatisgarh Minera Mr. Om Kukreja u/s 36, Arbi
o Exec. 16/2023 Development Corporation 23-05.2023 - 21-01-2025 | 2101 -2025 Contested - - Con. Act,§
Limited
M/s Titan Engineers Vs M/s . .
0 Siostns. |Shivalik Power and Stee s | Shri Rishabh 16-04-2024 | 22012025 | 22.01-2025 | Contesteg . - |34 A
3172024 Ltd Garg Con. Act, |9
Univabs Solution Put, Lid, P
Arb.MIC Shri Vivek u/s 9 Arbi, ¢
1| Judge, Commercial Vs 22-11-2024 - 25:01-2025 | 25-01-2025 | Contested -
; £9, Count Raipur 65/2024 Mr. Manu Gautam and Anr. Chopds Con. Act,19¢
(District Judge Level) | C.G
Nava Raipur (C.G.) Shri Balaii Mini
i Mining Vs Ms. Akanksha 10 ) .
12 C.S. B/22/2024 Bhushan Power and Steel Itd, Tiwari Singh 07-10-2024 - 28-01-2025 | 28-01 2025 Contested - -
Central Cable Limited Vg Ms. Dolly
13 C.8. A71/2024 [South Eastern Cooal Fields Chhabda 08-05-2024 - 29-01.2025 | 209 1-2025 Uncontested - - -
Limited and Others
Kamal Kumar Agrawal Vs . .
ArbMiIC . Shij Rishabh u/s 9 Arbi, &
14 68/2024 j::_]ay Kumar Agrawal and Garg 20-12-2024 - 31012025 | 31-01-2025 Uncontested . - Con, Act, 199¢
| Sharmea
Judge
G Coust (Diatt. Judge Lave

RMEW, Aol Magas, Distt fRaipy
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Mediation Data on Monthly Basis

“Form 6 (i) : Mediation Data on Monthly Basis
[See rule 10(2)]

List of cases recerved for Pre-

-
Total number of
Name of Mediation applications pending
Sr. No. Centre of the 1st day of the
month
(D 2)
i -

Total number of Total number of | Total number of non- a T(l);:j t?;?b:r d?f
application received | cases settled during | starter cages during P;; the en dzfnthljg
during the month
month
(7)
-
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Mediation Datg on Quarterly Ba

“Form 6 (i) : Mediation Data on Quarterly Basis

[See rule 10(2)]
S L st .- 1 e —.
No. of No. of No. of _—r
No. of No. of applications application hi!o;;f aﬁhmﬁbu ‘:hpp hcai:o_n
£1h application Nature of Applicant party Nature of Opposite party slab-wise as per disposed offas| 2PPIC2tion ere no CIC partics
$t. No Name o  the ppl Schedule-1T  Rulo 3(4) referred for setllement reached
T Authority received by pe mediation {arrived at as per | settlement as per
Authority Rule 7(1xix) | Rule 7(1)vii)
Individual Individual
0 @ o 0 © (n un
G (. v A
1 - -NIL- - - - - -

Judge
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- — S— e
izzl n;ix;?;r zg Total number of | Tota] number of | Total number o f
Sr. No. Court District the Is tp dav o f{c%che cases disposed | cases pending at the
Y during the month during the month| end of the month
month
(1) (2) 3 “4) (6)
Judge,
Commercial
Court (District .
C.G. 92 14
I Judge Level) Raipur
Nava Raipur
(C.G)
Panksj Sharma

Judge
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